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THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI MUTHY AL RAO): (aJ and (b). 
Proposal< for the amendment of the Un-
touchability (Offonces) Act, 1955, are under 
consideration in consultation with th, State 
G.>vernments. It is hoped that the final 
decisions will b, taken very shortly. 

M"bile Polling Booth 

52. SHRIMATI SAV1TRI SHYAM : 
SHRI NARAIN SWARUP 

SHARMA: 
SHRI J. SUNDAR LAL : 
SHRI SRADHAKAR SUPA-

KAR: 

Will the Minister of LAW AND 
SOCIAL WELFARE be pleased 10 state: 

(a) wether a mobile plllling bJoth was 
used on an exporimental b,sis for casting 
votes in the recent bye-election to Lok Sabha 
from Sultanpur P~rliamentary Constituency; 
and 

(b) if So, the conclusions drawn from 
this experim,nt, and the decision taken by 
Government thereon? 

THE MINISTER 
SOCIAL WFLFARE 
MENON) : (a) Yes, Sir. 

OF LAW AND 
(SHRI GOVIND 

(b) The result was that where as the 
average turnout of the voters in the bye-
eleclion in Sultan pur Parliamentary consti-
tuency held on 18. 5. 1969 was near about 
18% the turn-out at the mobile station was 
more than 45%. But for the comparalively 
large turn-out in the mobile polling station 
the average turn-out for the whole constitu-
ency would have been much less than 18%. 
Information regarding Assembly constituen-
cies and polling areas in which there may be 
apprehension of large-scale intimidation of 
eloctors is being collected before a final 
decision is taken. 
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